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Corporation to Promote ~ 

r Shri S. C. samanta: 
213. i Shri Suliodh Hamda: 

l Shri B. K. Das: 

Will the Minister ot Transport be 
pleased to state: 

<a) whether the setting up ot a 
cQl'Poration to promote tourism hu 
been shelved; 

(b) it not, when this .... ill be set up; 
and .1:&/ 

(c) in what way the corporation ..,ill 
function? 

The Millister ot Transport (Shri 
Raj BahlUllU'): (a) No, Sir. 

(b) and (c). The details regarding 
the scope and tunctions ot the pro-
posed corporations are being worked 
out and it is expected that they .... ill 
be set up in three months time. 

Catering Training School 

r Shri Suhodh 1IlUIIIda: 
214. i Shri B. K. Du: 

l Shri S. C. Samanta: 

Will the Minister ot Railways be 
pleased to state: 

(a) whether there is any proposal 
to open a Catering Training School; 

. (b) if so, when this will be esta-
blished; and 

(c) what would be the special 
features of training in catering in the 
Ichool? . 

The Deputy Minister in the MiU-
try of RailWays (Shrt Shalmawa. 
Khan): (a) to (c). A proposal to open 
a Training School for catering staff 
is under examination. It will provide 
courses having a bias in favour of 
Railway catering. The details of the 
proposal are being worked out and 
it is too early to take any decision 
regarding the date ot opening of the 
School. 

~., Artie_ in Covperatin 
Stores 

r Shrimatl Savitri Nlpm: 
%15. i Shri M. L. Dwived.i: 

l Shri Vishwa Nath Pandey: 

Will the Minister ot CommUDity 
Development and Cooperation be 
pleased to state: 

(a) whether any check has been 
made to see that the prices charged 
by the Delhi State Central Co-opera-
ti ve Stores for various articles sold by 
it do not exceed the prices prevailing 
in the market; 

(b) whether any machinery has 
been provided to check the irregulari-
ties or complaints regarding (i) the 
poor quality of articles supplied and 
(ii) charging ot higher prices with a 
view to sateguard the consumers' in-
terests; and 

(c) if so, the details thereof? 




